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Format for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs 
UOl and Ors(200/2014). 

S 

No 

1 

3 

4 

5 

Distric Particulars Status Two Years Ago 
t 

Name 

Kanpu 

Nagar 

Sewage 
Bio- Medical02 Number of Common 
Waste Biomedical Waste 

Treatment Facility are 
Operating in Kanpur 

Nagar. CBWTFs Capacities 
of are respectively: 

Municipal 
Solid Waste 

Legacy 
waste 

Industries 
versus 

Hazardous 
Waste 

1- M/s Willworld 
Environmental Village 
Chaudharypur Bithoor, 
Mandhana Road, Kanpur 
Nagar: 
Incerator 100 Kg/Hr 

Autoclay 250 kg/hr 

Shredder 50 kg/hr 

2. Medical Pollution 
Control Committee, 148 
Bhailamau Bheemsen 

Road Bhauti Kanpur 
Nagar) situated in Kanpur 
Nagar 

Incerator 200 Kg/Hr 

Autoclav 1000 

Kg/Hr 
Shredder 100 kg/hr 

458 Nos. of identified 

Hazardous waste 
Generate Units in Kanpur 
Nagar. These Units are 
attached to 02 Nos. of 

TSDF for Treatment of 

Hazardous Waste. 

02 Number of Treatment 

Storage and Disposal 
Facility are Operating in 

Current Status 

Same as Earlier. 
02 Nos CBWTF 

are Operating 
with having 
CTO (Air & 
Water) and 
Authorization. 

02 Nos TSDF's 

are Operating 

Same as Earlier. Not Required 

with having 
CTO (Air & 

Future 

Water) and 
Authorization. 

Expected 
Status 

Not Required 

Format-1 

Responsible 
Department/ 
officers 

Chief Medical 

Officer 
Kanpur Nagar 

UPPCB 
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7 

9 

10 

STP for 

treating 
sewage 
from drains 
flowing into 
River Ganga 
or its 

tributaries 
Hotel 

/Ashrams/ 
Dharmshala 
's/Residenti 
als 

Complexes 
abutting 
River Ganga 
or its 

tributaries 
Industries 

Effluent 
discharge 
from 

industries 

whose 

effluent 
flows into 

River Ganga 
or its 

tributaries 

Regulations 
of Flood 

Plain Zone 

Afforestatio 

Kanpur Dehat. TSDF 
Details are respectively: 

1 M/s Bharat Oil and 

Waste Management 
Khumbi Kanpur 
Dehat 

2 UP Waste 

Management Project 
(a Division of Re 
Sustainability Itd) 
Khumbi Kanpur 
Dehat in Kanpur 
Dehat. 

As per CPCB Report 
Wazidpur, Sheetla bazar 
and Buddiyaghat Drains 
were considered as Mixed 

Drain as Tannery Effluent 
was found due to 
overflow in these drains 
as Old 36 MLD CETP was 

inadequate for the 
Quantity of Treatment. 

Wazidpur drain, 
and 

Buddiyaghat 
Drain have 

being 
permanently 
tapped and 
Sheetla bazar 
drain has been 

temporary 
tapped. These 
drains are 
connected to 

Pumping 
Station's. 

DPR for 

improvermen 
t of exting 

I8D for 
Sheetla bazar 
drain has 
been sent to 

NMCG for its 

approval by 
UP Jal Nigam 
(Rural) Ganga 
Pollution 
Control Unit, 
Kanpur Nagar. 

UP Jal Nigam 
(Rural) Ganga 
Pollution 

Control Unit, 
Kanpur 
Nagar. 
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11 

12 

/Plantation/ 
along the 

Sr 

banks of 

No 

River Ganga 
,its 
tributaries 
,and flood 

plain zones 
Mining and 
stone 

crushing in 
river beds 

and flood 

plain zones 
of River 

Ganga or its 
tributaries 

Department Name:- UPPC B 

Plastic 
Waste 

Format for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs 

UOl and Ors (200/2014). 

Sign ofAutherd signatory with seal: 
Authorised Oficer. Nàme & Designation: 
Authorised officer Nãbile Number: 

Recommendation Provided 

Format-2 

Timeline for Completion Responsible 

Department/officers 
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Department Name: 
Sign of Authorized Signatory with seal: 
Authorised Officer Name & Designation: 
Authorised Officer Mobile Number: 
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Format-1 

Format for required informaƟon regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs 
UOI and Ors(200/2014). Related to U. P. Jal Nigam (Rural) 

Sr 
No. 

District 
Name 

ParƟculars Status Two Years Ago Current Status Future Expected 
Status 

Respons
ible 
Depart
ment/o
fficers 

1 Kanpur Sewage Ganga River 
Drains: 
Bithoor- 
Total- 6  
Tapped Drain- 6 
Kanpur- 
Total-18 
Tapped- 11 
Untapped- 6 
Storm Drain-1 

Ganga River Drains: 
Bithoor- 
Total-6 
Tapped Drain- 6 
Kanpur- 
Total- 18 
Tapped- 11 
Untapped- 6 
Storm Drain-1 

The DPR of the 
I&D work of the 
said untapped 11 

drains with an 
estimated cost of Rs. 
166.45 crore is sent 

to NMCG New 
Delhi for approval  
by UPJN(R) vide 
letter no. 130/W-

3/05 dated 
03.02.2025. 

Jal 
Nigam/
ULB’s/U

PPCB 
Pandu River Drains: 
Total- 9 
Tapped-1 
Untapped-6 
ParƟally Tapped-2 

Pandu River Drains: 
Total-9 
Tapped-4 
Untapped-3 
ParƟally Tapped-2 

Total Drain- 33 Total Drain- 33 
6 STP for 

treaƟng 
sewage 
from 
drains 
flowing 
into River 
Ganga or 
its 
tributaries  

4 Nos. STP (UPJN-R) 
Jajmau STP- 130 MLD 
Jajmau STP- 43 MLD 
Sajari STP- 42 MLD 
Bingawan STP- 210 MLD 
 
 
2 Nos. STP (UPJN-U) 
Jajmau STP- 36 MLD 
Baniyapur STP- 15 MLD 
 

5 Nos. STP(UPJN-R) 
Jajmau STP- 130MLD 
Jajmau STP- 43 MLD 
Sajari STP- 42 MLD 
Bingawan STP210MLD 
Panka STP- 30 MLD 
 
2 Nos. STP (UPJN-U) 
Jajmau STP- 36 MLD 
Baniyapur STP- 15 MLD 
 

According to the 
populaƟon of the 
year 2024, a total of 
426 MLD sewage is 
being generated in 
Kanpur city, against 
which  sewage 
treatment plants of 
506 MLD total 
capacity are 
installed. At present, 
80 MLD surplus 
sewage treatment 
capacity is available. 
Hence there is no 
need to build a new 
STP. 

Jal 
Nigam/
UPPCB 

 

          
Department Name: - U. P. Jal Nigam (Rural)  Sign of Authorized Signatory with seal: - 
       Authorised Officer Name & DesignaƟon: - Mohit Chak,  
           Project Manager 
       Authorised Officer Mobile Number: - 9473942739 
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Format-2 

Format for required informaƟon regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs 
UOI and Ors (200/2014). 

Sr. 
No 

Recommendation Provided Timeline for Completion Responsible 
Department/ officers 

  Compliance of non-operating/ 
non complying STP  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
 

 

5 Nos. STP(UPJN-R): 
As per the test report of IIT Kanpur 

dated 05.02.2025 130 MLD STP Jajmau, 42 
MLD STP Sajari and 30 MLD STP Panka 
have been found compliant in COD, BOD, 
TSS. Remaining 2 No. of STP namely 43 
MLD STP Jajmau and 210 MLD STP 
Binagawan are non-compliant. At present, 43 
MLD STP is operational and is in the 
process of biomass generation, after which 
the said plant will become compliant by end 
of April, 2025. 

210 MLD STP Bingawan is currently in 
non-compliant state, for which it is proposed 
to get the work of de-sludging of aeration 
lagoon. Approval for this work has been 
given by NMCG NewDelhi vide letter No.  
Pr- 12012 / 7/ 2018 /PPP /NMCG dated 
25.07.2024. 

The work of which is under execution by 
M/s KRMPL, which will be completed by 
the firm by end of May, 2025. After which 
210 MLD STP will be in compliant state. It 
is also to be informed  action is being taken 

to impose penalty on the working firm as per 
rules under relevant sections of the 

Concession Agreement for not achieving 
KPI standards in 210 MLD STP. 

UPJN-R 

 Testing of STP sludge before 
dumping into landfill site or agri 

field (as it may contain heavy 
metals)  

Land Fill Site: Concessionaire M/s KRMPL 
Kanpur has been directed by this office letter 
no. 152/W-12/15 dated 13.2.2025 to get the 
sludge generated from the sewage treatment 
plants operating in Jajmau Bingawa, Sajari 
area of Kanpur city tested from IIT Kanpur 
and UP Waste Management Project (TSDF), 
Akbarpur, Kanpur Dehat. In compliance of 

which sludge testing report from IIT Kanpur 
has been received on dated 25-02-2025. 

According to the report received from IIT 
Kanpur, the amount of chromium was found 

to be 9.57 mg/g at 130 MLD STP Jajmau, 
0.28 mg/g at 42 MLD STP Sajari, 0.37 mg/g 
at 210 MLD STP Bingawan and 0.40 mg/g 

at 30 MLD STP Panka. The amount of 
chromium at all STPs except 130 MLD STP 
Jajmau was found to be in accordance with 
the prescribed standard (5 mg/g) of CPCB. 

The excess amount of chromium at 130 
MLD STP Jajmau is due to illegal ingress of 
untreated effluent of tanneries established in 

Jajmau area with domestic sewage. Also, 
instructions have been given to M/S 

KRMPL, Kanpur to develop a system for 

UPJN-R 
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disposal of hazardous sludge found at 130 
MLD STP Jajmau to M/s Uttar Pradesh 

Waste Management Project (TSDF), 
Akbarpur, Kanpur Dehat.  

Timeline- June, 2025 
 STP Emergency Plan- during 

floods/monsoons/ overflow and non-
operation. 

No STP under UPJN-R is in flood zone. Also 
to ensure continuous operation of STPs 

power backup in form of DGs are arranged 
at all STPs.   

UPJN-R 

 Online monitoring of pumping 
stations  

 

Operation and Maintenance work of 15 
Nos. Sewage Pumping Stations is being 
done by M/s KRMPL under the HAM 
Project through Concessionaire Agreement 
14/G.M./2018-19. Out of the above 15 Nos. 
SPSs, Online Monitoring System is installed 
only on 03 Nos. SPSs, but it is not functional 
and the work of installation of Online 
Monitoring System is required on the 
remaining 12 Nos. SPSs. According to 
Concessionaire Agreement, installation, 
Operation and Maintenance work of Online 
Monitoring System at all Sewage Pumping 
Stations is to be done by M/s K.R.M.P.L. 
This office of the Executive Engineer, 
Division Office (E&M), U.P. Jal Nigam 
(Rural), Kanpur has been instructed several 
times to implement/install the Online 
Monitoring System through various letters. 

Timeline- June, 2025  

UPJN-R 

 
 

 
Department Name: - U. P. Jal Nigam (Rural)  Sign of Authorized Signatory with seal: - 
       Authorised Officer Name & DesignaƟon: - Mohit Chak,  
           Project Manager 
       Authorised Officer Mobile Number: - 9473942739 
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Format-1 

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs 

UOI and Ors(200/2014). 

Sr 
No. 

District 
Name 

Particulars Status Two Years Ago Current Status Future 
Expected 
Status 

Responsible 
Department/
officers 

6 Kanpur STP for treating 
sewage from drains 
flowing into River 
Ganga or its tributaries  

There is no any STP under 
supervision of UPJN(U) for 
treating sewage from 
drains flowing into River 
Ganga or its tributris.Only 
Domestic Sewage are 
being treated through 
sewer network. 
STP/CETP (UPJN-U)             
1-Jajmau CETP-                     
36 MLD(Operational)        
2-Baniyapur STP- 
15 MLD(Non Operational) 

There is no any STP 
under supervision of 
UPJN(U) for treating 
sewage from drains 
flowing into River Ganga 
or its tributris.Only 
Domestic Sewage are 
being treated through 
sewer network. 
STP/CETP (UPJN-U)             
1-Jajmau CETP-                     
36 MLD(Operational)        
2-Baniyapur STP- 
15 MLD(Non Operational) 

 
 
 
 
 
 
 
- 

 
 
 
 
 
 
Jal Nigam 
urban/ UPPCB 

 

 

 

 

Department Name: - U. P. Jal Nigam (Urban)  Sign of Authorized Signatory with seal: - 

       Authorised Officer Name & Designation: -Vishal Singh   

        

 

Authorised Officer Mobile Number: -9473942741 

 

 

 

 

 

(Executive Engineer)              
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Format-1 

Format for required infonnation regarding to submit in Hon 'ble NGT New Delhi in context of MC Mehta vs UOI and Ors(200/2014). 

Sr District Particulars 
No. Name 

I Kanpur Sewage 
2 Bio- Medical Waste 
3 Munici~Solid Waste 

C&D Waste (TPD) 

4 µgacy waste 

Status Two Years Ago Current Status 

The city has developed a structured Along with 800 TPD of wet waste 
waste processing system. 800 TPD is now processed into compost and 
of wet waste is now processed into biogas, while 700 TPD of dry waste 
compost and biogas, while 700 TPD is handled at MRFs. RDF (Refuse-
of dry waste is handled at MRFs. Derived Fuel) production is 
RDF (Refuse-Derived Fuel) operational, and MOU to establish a 
production was operational. waste-to-energy CBG Plant in 

association with CUGL has been 
done. Wet waste is being processed 
in big societies by fonning RWA 
(Residential Welfare Association). 
A Private enterprise SWAHA is 
processing wet waste generated 
from Bulk Waste Generators. A 
New 5 TPD capacity MRF has 
started functioning from 12.03.2025 
in Saraymita. 

I 
Annually, around 46,800 tons of The city has successfully 
construction and demolition (C&D) implemented a system to treat 
waste is generated due to urban I 00% of C&D waste. Waste is now 
development, road construction, and systematically collected, 
demolition of old structures. Earlier, segregated, and processed using 
much of this waste was discarded in crushing units. The processed 
open plots, leading to soil material is reused in construction 
degradation and space constraints. activities, road base layers, and 

other infrastructure projects, 
reducing the environmental impact. 

Over the years, an estimated As part of remediation efforts, 
1,748,937 tons of legacy waste 574,058 tons of legacy waste have 
accumulated in dumpsites across been treated throu~h bio-mining 

~ 
~~ 

Future Expected Status 

Future plans include 
enhanced source 
segregation strategies, 
citizen participation, and 
expansion of decentralized 
processing facilities are 
key focus areas. CBG 
Waste to Energy Plant in 
collaboration with CUGL 
will also be functional to 
improve sustainability. 

Moving forward, the city 
plans to expand C&D 
waste recycling facilities 
and promote sustainable 
construction practices. 
Steps will be taken to 
encourage the use of 
recycled materials in new 
construction projects, 
thereby fostering a circular 
economy approach. 
A comprehensive 
assessment was conducted, 
and a proposal worth Rs. 

Raponsih/e 
Dq,artmentlof 
f,cers 

Kanpur 
Municipal 
Corporation/ 
Additional 
Municipal 
Commissioner 
-02 

Kanpur 
Municipal 
Corporation/ 
Additional 
Municipal 
Commissioner 
-02 

. 
Kanpur 
Municipal 
Corporation/ 
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r 
.... 

Kanpur. This waste consisted of and bio-remediation techniques. 48.43 crore was submitted Additional 

mixed debris, plastics, decayed These methods have helped in to the state authorities for Municipal 

organic matter, and hazardous waste segregation, recovery of the complete disposal of Commissioner 

residues, leading to severe recyclable materials, and reduction legacy waste. The plan -02 

environmental and health hazards. of the waste footprint. The cleared included waste 

The presence of this waste caused land is being repurposed for urban characterization, selection 

groundwater contamination and infrastructure and green spaces. of appropriate disposal 

emitted harmful gases. methods, and potential 

·V , 
resource recovery 
mechanisms. 

I 
5 Industries versus Hazardous 

Waste 
6 STP for treating sewage from 

drains flowing into River 
Ganga or its tributaries 

7 Hotel / Ashrams/ 

I 
Dharmshala 's/Residentials 
Complexes abutting River 

I I 
Ganga or its tributaries 

8 Industries Effluent discharge 
from industries whose effluent 

I flows into River Ganga or its 
tributaries I 

9 Regulations of Flood Plain T 
Zone I 

10 Afforestation /Plantation/along 
the banks of River Ganga ,its 
tributaries ,and flood plain 
zones 

11 Mining and stone crushing in I river beds and flood plain zones 
of River Ganga or its tributaries 

12 Plastic Waste A Dry waste processing facility is Plans to enhance plastic Kanpur 

Plastic waste used to process through 
operational with a baling, waste recycling, promote Municipal 

MRF Plant and EPR (Extended 
shredding, washing, and pyrolysis alternative uses such as Corporation/ 

Producer Responsibility) 
plant. The system can process plastic road construction, Additional 

mechanism. 
significant quantities of plastic and increase the capacity Municipal 
waste, converting it into fuel and of pyrolysis plants for Commissioner 
recyclables. KMC is collecting and better waste conversion. I -0'.:! 

~ ~~ 
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.. 
processing plastic from Storm 
Water Drains drains in association 
with Plastic Fishers Agency. 

Department Name: -Kanpur Municipal Corporation, Kanpur Sign of Authorized Signatory with ...i: - ~ 
Authorised Officer Name &Designation: - Divakar ~kar (Environmental Engg.) 
Authorised Officer Mobile Number: - 8429525850 
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Sr 

No. 

9 

District 

Name 

Kanpur 
Nagar 

Particulars 

Regulations 
of 

Flood Plain 
Zone 

Ganga 
Ji River 

Pandu 
River 

Status Two years Ago 

Flood Plain Zone Was notified 

vide GO No. 164/2020/2031/20 
07-fT-4-o7 (vAOOt)/16 
Etoto flc O4.09.2020 

Department Name:- UP Irrigation and Water Resource Department 

Current Status 

Demarcation of Flood 

plain Zone has been 
done. 

Request letter to The 
Director, National 

Institute of Hydrology 
has been Dispatched 
for Demarcation of 

Flood Plain Zone 

Future 

Expected 
Status 

Timeline-10 

month 

Responsible 
Department/officers 

UP Irrigation and 
Water Resource 

Department 

Manoj Kumar StdR EUSi2 T 

Executive Engineer 
Kanpur Division, Lower Ganga Canal, Kanpur 

Mo. 9415615960 
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Environment Section-7 <envsection7@gmail.com>

मा0 राष्ट्री य हरित अधिकरण, नई दिल्ली में योजित ओ0ए0 संख्या-200/2014 एम0सी0 मेहता
बनाम यूनियन आफ इण्डिया व अन्य प्रकरण में पारित आदेश दिनांक-04.03.2025 के  सम्बन्ध में।
Inbox
1 message

RO Sonbhadra <rosonbhadra@uppcb.in> Wed, Apr 2, 2025 at 4:00 PM
To: envsection7@gmail.com, apd@smcgup.org, Kismat Kshatriya <kshatriyakismat@gmail.com>

Sir, 
    Please refer to the letter dated 28.03.2025 of Project Director, State Clean Ganga
Mission, Lucknow, Uttar Pradesh in the matter of O.A. no. 200 of 2014 MC Mehata
Versus Union of India & Ors.
In complace of letter dated 28.03.2025, please  find attached information provided by
Nagar Palika Parishad, Mirzapur & Regional Offife, U.P. Pollution Control Board,
Sonbhadra, in prescribed format for kind information and necessary action.
             Regional Office
   U.P. Pollution Control Board
                 Sonbhadra
                      U.P.

3 attachments

UPPCB INFORMATION - Formats MC Mehta 02.04.2025 Format-1 & 2 Mirzapur.pdf
765K

ULBs Information Formats MC Mehta 02.04.2025 Format-1 & 2 Mirzapur.pdf
742K

Final from UPPCB & ULBs Response is matter of OA 200 of 2014 MC Mehta Vs. Union of India.pdf
412K
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DISTRICT-MIRZAPUR 

Response is matter of OA 200/2014 MC Mehta Vs. Union of India 

 

COMMON RECOMMENDATION 

Sl 

No. 

Suggestion Timeline Concerned 

Department 

1 Monitoring of Action Plan at two-tier 

level:i) NMCG, ii) DGC (with 

accountability of authorities) 

 - DGC & NMCG 

2 Mapping of all rivers, wetlands, water 

bodies and drains-delineating buffer 

areas/FPZ (as per 2016 Gangaji 

rejuvenation Notification). 

Divert stormwater and adopt rainwater 

harvesting in River Restoration Action 

Plan. 

 - Irrigation 

Department/Canal 

Division 

Mirzapur 

3 Sustainable design of STPs/CETP-with 

the concept of Reuse, Recycle & 

Recovery imbibed in project design. 

04 Nos. of STPs are operational 

in District-Mirzapur & are 

designed as per the guidelines of 

CPHEEO manual. Currently, in 

In one STP 30% of treated water 

is used in Irrigation and there is 

no provision in rest 3 STP for 

reuse/recycle of treated water in 

the current design. 

Jal Nigam/ULBs 

4 Uninterrupted operation of exiting 

STPs (power supply/skilled man 

power/ sewer line connections) 

03 Nos. of STPs are operated by 

Jal  Nigam & 01 No. of STP is 

operated by NPP, Mirzapur.      

Uninterrupted operation of STP 

shall be ensured by the NPP & 

Jal nigam.  

Jal Nigam & 

NPP, Mirzapur  

5 Calibration of all the pumps should be 

carried out at pumping stations (online) 

and STPs to generate more reliable 

data on quantification of sewage. 

Calibration of Pumps done 

during installation of pumps, 

further maintenance of pump 

done, if required.  

Jal Nigam & 

NPP, Mirzapur 

6 In case of laying new sewer lines, 

these should be away from High flood 

line of the rivers. Similarly pumping 

stations and STPs must be away from 

the high flood line to avoid any future 

breach or by pass. 

At present, Project of sewerage 

network & house connection is 

progress by UPJN (Urban) & 

expected to be completed by 

May-2025  

Jal Nigam & 

NPP, Mirzapur 

7 Water Quality Audit should be carried 

out at regular intervals for all polluting 

Regular Monitoring/inspection 

of Water Polluting industries are 

UPPCB 

Format-II
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Sl 

No. 

Suggestion Timeline Concerned 

Department 

industries.  

Assuming minimum dilution capacity 

of the rivers, only properly treated 

waste water should be allowed to join 

nalla/streams.  

done by Uttar Pradesh pollution 

Control board, Sonbhadra. All 

Industries have installed ETPs 

for treatment of Industrial 

Effluents generated from 

industries process. Industries 

discharge/reuse/recycle treated 

effluents.  

Further, it will be ensured 

that, treated waste water should 

be maximum reuse/recycled and 

minimum quantity of treated 

effluent is allowed to join nalla/ 

streams. 

8 Setting up of online monitoring system 

(to check effluent discharge and solid 

waste dumping) in the industrial units 

for enforcement of prescribed 

standards.  

All industries have installed 

OCEMS (Online Continuous 

Effluent monitoring System) for 

monitoring of effluent quality & 

are connected to CPCB sever. 

UPPCB 

9 The leachate generated out of the solid 

waste dumping site should be further 

treated. It should be taken to the STP 

for further treatment before disposal.  

In present solid wastes are 

diposed through MRF Center 

established in Mirzapur.  

 All the solid waste is being 

processed at MRF Center i.e.  

1-Tand Gaon Mirzapur,                        

2- Vindhyachal,                                 

3- Sirsi Gahrwar                                

4- sirsi Baghel                                     

5-Mahuaria                                                      

6- Vindhyachal-2                                 

7-Samaspur Chunar                                  

8-  Hinauta, Ahraura. 

Further, 01 Nos. of dump site is 

active, in Mirzapur and for 

treatment of Leachate generated 

from dump site recycling, on-

site treatment facility is to be  

proposed or It should be taken to 

the STP for further treatment 

before disposal. 

ULBs 

10 Sludge produced by STPs should go 

through stabilizing treatment, and 

resource-recovering treatment. 

Substandard sludge should be 

An instruction is being compiled 

by the STPs operating agency.  

Jal Nigam & 

NPP, Mirzapur 
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Sl 

No. 

Suggestion Timeline Concerned 

Department 

prohibited from being disposed in 

agricultural land and/or landfills.  

11 Clear all solid waste along the river 

banks. Complete prohibition for 

dumping of solid waste (plastic) in or 

around the River Zone or any other 

eco-sensitive sites, by imposition of 

strict penalties through local bodies.  

In present no solid waste is 

dumped along the river bank or 

any other eco-sensitive sites and 

also in past no solid waste had 

dumped along river or any other 

eco-sensitive sites. All the solid 

waste is being processed at plant  

ULBs 

12 Remediation/Treatment plan for mixed 

drains (domestic+industrial, for eg. 

STP sludge at Bingwana reportedly 

had heavy metals, similarly at Jajmau) 

In present there are 48 Nos.  

domestic & 01 No. of Mixed 

(industrial+Domestic)  drains in 

Mirzapur. 18 Nos. of domestic 

& 01 Industrial Drains are 

treated through STPs. In 

untapped drains Bio-remediation 

is done by ULBs, 

Jal Nigam & 

NPP, Mirzapur 

13 Reuse and recycle of treated 

wastewater (within 3-5 kms of 

STP/CETP) 

At present there is no provisions 

for reuse/recycling of treated 

water. Provisions for the same 

shall be made in further as and 

when required. 

Jal Nigam & 

NPP, Mirzapur 

14 Enhance river related development 

control regulations, planning norms 

and bye-laws in the Master Plan 2041. 

Policy for the same are made as 

and when required. 

 

15 Prior to awarding permission for 

development of new residential areas, 

there should be provision of sewerage 

network and STP of appropriate 

capacity and MSW processing units.  

 Will be ensured for the same, 

when required. 

ULBs 

16 The quality of soil where the industrial 

effluents/waste are being disposed 

needs be checked periodically to 

ensure the natural balance. (For eg. 

Goudrauli village, Fatehpur etc.) 

No industrial effluent/waste 

disposed  in Mirzapur-District. 

Hazardous Waste generated 

from Industries disposed through 

authorized TSDF for proper 

disposal/ 

UPPCB 

17 Prompt Information/warning systems 

must be developed to alert about poor 

water quality to the affected 

communities and other stakeholders. 

(For eg. information about heavy metal 

contamination of groundwater in 

Fatehpur/Kanpur) 

River Water Quality monitoring 

is done by UPPCB at 03 location 

in District-Mirzapur. 

UPPCB 

18 Progress-Monitoring Systems that River Water Quality monitoring UPPCB 
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Department 

observe the water pollution trend over 

time and measure the effectiveness of 

control measures.  

is done by UPPCB at 03 location 

in District-Mirzapur. 

19 Convergence of existing inter-sectoral 

policies, strategies, programs and 

projects (such as agriculture, industry, 

urban development, navigation, 

fisheries), towards River Sensitive 

Development.  

Eg. phasing out harmful chrome 

tanning system with something more 

ecofriendly. Or dyeing fabric with 

natural colors rather than chemicals.  

Administration actively frames 

the policies as and when 

necessity arises. 

District 

Administration 
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Format-1 

DISTRICT GANGA COMMITTEE, MIRZAPUR 

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs 

UOI and Ors(200/2014). 

Sr 
No
. 

District 
Name 

Particulars Status Two 
Years Ago 

Current 
Status 

Future 
Expected 
Status 

Responsible 
Department/officer
s 

1 Mirzapu
r 

Sewage    -  -  - Jal 
Nigam/ULB’s/UPPC
B  

2 Bio- Medical Waste  -  -  - Health 
Department 

3 Municipal Solid Waste Generation 
- 70 TPD 
Scientific 
Disposal -20 
TPD 
through 
one MRF 
Centre and 
Pit 
Composting  

Generation 
- 72 TPD 
Scientific 
Disposal -65 
TPD 
through six 
no. of MRF 
Centre and 
Pit 
composting 
Method 

100 TPD 
MSW plant is 
proposed. 

Nagar Nigam/ 
ULB’s 

4 Legacy waste Approx.900
0 MT legacy 
waste is 
remediated. 

Tender 
invited for 
legacy 
waste DPR 
preparation 
and its 
remediation
. 

By 31 Oct 
2025. 
Remediation 
of Legacy will 
be 
completed. 

Nagar Nigam/ 
ULB’s 

5 Industries versus 
Hazardous Waste 

 -  -  - UPPCB 

6 STP for treating sewage 
from drains flowing into 
River Ganga or its 
tributaries  

 -  -  - Jal Nigam/UPPCB 

7 Hotel /Ashrams/ 
Dharmshala’s/Residential
s Complexes abutting 
River Ganga or its 
tributaries   

1600 
Households 
spread 
across 9 
wards 
abutting 
River Ganga 

1600 
Households 
spread 
across 9 
wards 
abutting 
River Ganga 

Civil 
Construction 
is Prohibited 
near 500 Mtr   
of bank of 
River Ganga. 

Panchayat 
Department / 
Nagar Nigam 

8 ¤ Industries 
Effluent 
discharge from 
industries whose 
effluent flows 
into River Ganga 

 -  -  - UPPCB 
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or its tributaries   

9 Regulations of Flood 
Plain Zone 

 -  -  - Irrigation 
Department(Drain
age & Gang Nahar) 

10 Afforestation 
/Plantation/along the 
banks of River Ganga 
,itstributaries ,and flood 
plain zones 

 -  -  - Forest/Panchayat 
Department/other 
concerned 
department. 

11 Mining and stone 
crushing in river beds 
and flood plain zones of 
River Ganga or its 
tributaries  

 -  -  - Mining 
Department 

12 Plastic Waste  Total plastic 
waste  
generated 
and 
collected 7 
TPD 
processed 2 
tpd in MRF 
Centre 

Total plastic 
waste  
generated 
and 
collected 
6TPD 
processed 5 
tpd in MRF 
Centre 

Plastic waste 
would be 
completely 
processed  
and continues 
effort would 
be made to 
not to use 
through IEC 
activities and 
enforcement 
to banned 
single use 
plastic.  

Nagar 
Nigam/ULB’s/ 
Panchayat 
Department 

 

 

Department Name: - Nagar Palika Parishad, Mirzapur 

 

 

 

 

       Sign of Authorized Signatory with seal: - 

       Authorised Officer Name &Designation: - 

       Authorised Officer Mobile Number: - 

 

 

 

 

 

 

 

 

91

40902



Format-2 

DISTRICT GANGA COMMITTEE, MIRZAPUR 

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs 

UOI and Ors (200/2014). 

Sr. 
No 

Recommendation Provided Timeline for Completion Responsible 
Department/officers 

1. Monitoring of Action Plan at two-tier 

level:i) NMCG, ii) DGC (with 

accountability of authorities) 

 - DGC & NMCG 

2. Mapping of all rivers, wetlands, water 

bodies and drains-delineating buffer 

areas/FPZ (as per 2016 Gangaji 

rejuvenation Notification). 

Divert stormwater and adopt rainwater 

harvesting in River Restoration Action 

Plan. 

 - Irrigation 

Department/Canal 

Division Mirzapur 

3. Sustainable design of STPs/CETP-with the 

concept of Reuse, Recycle & Recovery 

imbibed in project design. 

 - Jal Nigam/ULBs 

4. Uninterrupted operation of exiting STPs 

(power supply/skilled man power/ sewer 

line connections) 

 - Jal Nigam & NPP, 

Mirzapur  

5. Calibration of all the pumps should be 

carried out at pumping stations (online) and 

STPs to generate more reliable data on 

quantification of sewage. 

 - Jal Nigam & NPP, 

Mirzapur 

6. In case of laying new sewer lines, these 

should be away from High flood line of the 

rivers. Similarly pumping stations and 

STPs must be away from the high flood 

line to avoid any future breach or by pass. 

 - Jal Nigam & NPP, 

Mirzapur 

7. Water Quality Audit should be carried out 

at regular intervals for all polluting 

industries.  

Assuming minimum dilution capacity of 

the rivers, only properly treated waste 

water should be allowed to join 

nalla/streams.  

 - UPPCB 

8. Setting up of online monitoring system (to 

check effluent discharge and solid waste 

dumping) in the industrial units for 

enforcement of prescribed standards.  

 - UPPCB 

9. The leachate generated out of the solid 

waste dumping site should be further 

treated. It should be taken to the STP for 

further treatment before disposal.  

MSW plant is proposed to process 

municipal waste and further treat 

leachate through STP plant. 

ULBs 

10. Sludge produced by STPs should go 

through stabilizing treatment, and resource-

recovering treatment. Substandard sludge 

should be prohibited from being disposed 

in agricultural land and/or landfills.  

-  Jal Nigam & NPP, 

Mirzapur 

11. Clear all solid waste along the riverbanks. 

Complete prohibition for dumping of solid 

waste (plastic) in or around the River Zone 

or any other eco-sensitive sites, by 

imposition of strict penalties through local 

bodies.  

Under Solid waste management 

Rule 2016, strict penalties is 

imposed  to person  or groups of 

peoples littering near bank of  

River Ganga or  near any water 

bodies. Organising IEC activities 

ULBs 
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and awareness drive near water 

bodies is continuous practice . 

12. Remediation/Treatment plan for mixed 

drains (domestic+industrial, for eg. STP 

sludge at Bingwana reportedly had heavy 

metals, similarly at Jajmau) 

 - Jal Nigam & NPP, 

Mirzapur 

13. Reuse and recycle of treated wastewater 

(within 3-5 kms of STP/CETP) 

 - Jal Nigam & NPP, 

Mirzapur 

14. Enhance river related development control 

regulations, planning norms and bye-laws 

in the Master Plan 2041. 

 -  

15. Prior to awarding permission for 

development of new residential areas, there 

should be provision of sewerage network 

and STP of appropriate capacity and MSW 

processing units.  

 - ULBs 

16. The quality of soil where the industrial 

effluents/waste are being disposed needs be 

checked periodically to ensure the natural 

balance. (For eg. Goudrauli village, 

Fatehpur etc.) 

 - UPPCB 

17. Prompt Information/warning systems must 

be developed to alert about poor water 

quality to the affected communities and 

other stakeholders. (For eg. information 

about heavy metal contamination of 

groundwater in Fatehpur/Kanpur) 

 - UPPCB 

18. Progress-Monitoring Systems that observe 

the water pollution trend over time and 

measure the effectiveness of control 

measures.  

 - UPPCB 

19. Convergence of existing inter-sectoral 

policies, strategies, programs and projects 

(such as agriculture, industry, urban 

development, navigation, fisheries), 

towards River Sensitive Development.  

Eg. phasing out harmful chrome tanning 

system with something more ecofriendly. 

Or dyeing fabric with natural colours rather 

than chemicals.  

 - District Administration 

 

 

 

Department Name: - Nagar Palika Parishad, Mirzapur 

 

 

 

 

       Sign of Authorized Signatory with seal: - 

       Authorised Officer Name &Designation: - 

       Authorised Officer Mobile Number: - 
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DISTRICT-MIRZAPUR 

Response is matter of OA 200/2014 MC Mehta Vs. Union of India 

 

COMMON RECOMMENDATION 

Sl 

No. 

Suggestion Timeline Concerned 

Department 

1 Monitoring of Action Plan at two-tier 

level:i) NMCG, ii) DGC (with 

accountability of authorities) 

 - DGC & NMCG 

2 Mapping of all rivers, wetlands, water 

bodies and drains-delineating buffer 

areas/FPZ (as per 2016 Gangaji 

rejuvenation Notification). 

Divert stormwater and adopt rainwater 

harvesting in River Restoration Action 

Plan. 

 - Irrigation 

Department/Canal 

Division 

Mirzapur 

3 Sustainable design of STPs/CETP-with 

the concept of Reuse, Recycle & 

Recovery imbibed in project design. 

04 Nos. of STPs are operational 

in District-Mirzapur & are 

designed as per the guidelines of 

CPHEEO manual. Currently, in 

In one STP 30% of treated water 

is used in Irrigation and there is 

no provision in rest 3 STP for 

reuse/recycle of treated water in 

the current design. 

Jal Nigam/ULBs 

4 Uninterrupted operation of exiting 

STPs (power supply/skilled man 

power/ sewer line connections) 

03 Nos. of STPs are operated by 

Jal  Nigam & 01 No. of STP is 

operated by NPP, Mirzapur.      

Uninterrupted operation of STP 

shall be ensured by the NPP & 

Jal nigam.  

Jal Nigam & 

NPP, Mirzapur  

5 Calibration of all the pumps should be 

carried out at pumping stations (online) 

and STPs to generate more reliable 

data on quantification of sewage. 

Calibration of Pumps done 

during installation of pumps, 

further maintenance of pump 

done, if required.  

Jal Nigam & 

NPP, Mirzapur 

6 In case of laying new sewer lines, 

these should be away from High flood 

line of the rivers. Similarly pumping 

stations and STPs must be away from 

the high flood line to avoid any future 

breach or by pass. 

At present, Project of sewerage 

network & house connection is 

progress by UPJN (Urban) & 

expected to be completed by 

May-2025  

Jal Nigam & 

NPP, Mirzapur 

7 Water Quality Audit should be carried 

out at regular intervals for all polluting 

Regular Monitoring/inspection 

of Water Polluting industries are 

UPPCB 

Format-II
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Suggestion Timeline Concerned 

Department 

industries.  

Assuming minimum dilution capacity 

of the rivers, only properly treated 

waste water should be allowed to join 

nalla/streams.  

done by Uttar Pradesh pollution 

Control board, Sonbhadra. All 

Industries have installed ETPs 

for treatment of Industrial 

Effluents generated from 

industries process. Industries 

discharge/reuse/recycle treated 

effluents.  

Further, it will be ensured 

that, treated waste water should 

be maximum reuse/recycled and 

minimum quantity of treated 

effluent is allowed to join nalla/ 

streams. 

8 Setting up of online monitoring system 

(to check effluent discharge and solid 

waste dumping) in the industrial units 

for enforcement of prescribed 

standards.  

All industries have installed 

OCEMS (Online Continuous 

Effluent monitoring System) for 

monitoring of effluent quality & 

are connected to CPCB sever. 

UPPCB 

9 The leachate generated out of the solid 

waste dumping site should be further 

treated. It should be taken to the STP 

for further treatment before disposal.  

In present solid wastes are 

diposed through MRF Center 

established in Mirzapur.  

 All the solid waste is being 

processed at MRF Center i.e.  

1-Tand Gaon Mirzapur,                        

2- Vindhyachal,                                 

3- Sirsi Gahrwar                                

4- sirsi Baghel                                     

5-Mahuaria                                                      

6- Vindhyachal-2                                 

7-Samaspur Chunar                                  

8-  Hinauta, Ahraura. 

Further, 01 Nos. of dump site is 

active, in Mirzapur and for 

treatment of Leachate generated 

from dump site recycling, on-

site treatment facility is to be  

proposed or It should be taken to 

the STP for further treatment 

before disposal. 

ULBs 

10 Sludge produced by STPs should go 

through stabilizing treatment, and 

resource-recovering treatment. 

Substandard sludge should be 

An instruction is being compiled 

by the STPs operating agency.  

Jal Nigam & 

NPP, Mirzapur 
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Suggestion Timeline Concerned 

Department 

prohibited from being disposed in 

agricultural land and/or landfills.  

11 Clear all solid waste along the river 

banks. Complete prohibition for 

dumping of solid waste (plastic) in or 

around the River Zone or any other 

eco-sensitive sites, by imposition of 

strict penalties through local bodies.  

In present no solid waste is 

dumped along the river bank or 

any other eco-sensitive sites and 

also in past no solid waste had 

dumped along river or any other 

eco-sensitive sites. All the solid 

waste is being processed at plant  

ULBs 

12 Remediation/Treatment plan for mixed 

drains (domestic+industrial, for eg. 

STP sludge at Bingwana reportedly 

had heavy metals, similarly at Jajmau) 

In present there are 48 Nos.  

domestic & 01 No. of Mixed 

(industrial+Domestic)  drains in 

Mirzapur. 18 Nos. of domestic 

& 01 Industrial Drains are 

treated through STPs. In 

untapped drains Bio-remediation 

is done by ULBs, 

Jal Nigam & 

NPP, Mirzapur 

13 Reuse and recycle of treated 

wastewater (within 3-5 kms of 

STP/CETP) 

At present there is no provisions 

for reuse/recycling of treated 

water. Provisions for the same 

shall be made in further as and 

when required. 

Jal Nigam & 

NPP, Mirzapur 

14 Enhance river related development 

control regulations, planning norms 

and bye-laws in the Master Plan 2041. 

Policy for the same are made as 

and when required. 

 

15 Prior to awarding permission for 

development of new residential areas, 

there should be provision of sewerage 

network and STP of appropriate 

capacity and MSW processing units.  

 Will be ensured for the same, 

when required. 

ULBs 

16 The quality of soil where the industrial 

effluents/waste are being disposed 

needs be checked periodically to 

ensure the natural balance. (For eg. 

Goudrauli village, Fatehpur etc.) 

No industrial effluent/waste 

disposed  in Mirzapur-District. 

Hazardous Waste generated 

from Industries disposed through 

authorized TSDF for proper 

disposal/ 

UPPCB 

17 Prompt Information/warning systems 

must be developed to alert about poor 

water quality to the affected 

communities and other stakeholders. 

(For eg. information about heavy metal 

contamination of groundwater in 

Fatehpur/Kanpur) 

River Water Quality monitoring 

is done by UPPCB at 03 location 

in District-Mirzapur. 

UPPCB 

18 Progress-Monitoring Systems that River Water Quality monitoring UPPCB 
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observe the water pollution trend over 

time and measure the effectiveness of 

control measures.  

is done by UPPCB at 03 location 

in District-Mirzapur. 

19 Convergence of existing inter-sectoral 

policies, strategies, programs and 

projects (such as agriculture, industry, 

urban development, navigation, 

fisheries), towards River Sensitive 

Development.  

Eg. phasing out harmful chrome 

tanning system with something more 

ecofriendly. Or dyeing fabric with 

natural colors rather than chemicals.  

Administration actively frames 

the policies as and when 

necessity arises. 

District 

Administration 
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Sr 
No. 

3 

Format-1 

District 
Name 

Ballia 

Format for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs UOI and Ors(200/2014). 
Particulars 

Sewage 

Bio- Medical Waste 

DISTRICT GANGA COMMITTEE,BALLIA 

Municipal Solid Waste 

Status Two Years Ago 

2 years ago, there were 
six drains in NPP Ballia 
which had a total 
discharge of 
approximately 14.08 
MLD. The drain water 

was being treated with 
Bio-remediation 
method, as no STP 
existed. 

District Hospital Ballia, 
,MCH Wing and All CHC 
generated bio-medical 
waste dispo sal contract 
with M/s Silkon Welfare 
Socity Plant Add Vill Banka, 
Post Bahadurganj Distt 
Ghazipur 275201. 

2 years ago there were 
35.77 TPD Municipal 
Solid Waste generated 
in NPP Ballia. The entire 

Municipal Solid Waste 
were gathered at 
Mahaveer Ghat Ballia 

due to the MSW plant 
was not operational. 

Current Status 

Currently, there are six drains in 
NPP Ballia which have total 
discharge of approximately 14.67 
MLD. The drain water is being 
treated with Bio-remediation 
method, due to non-functioning 
STP. 14.67 MLD Households are 
to be connected through sewer 
lines to under construction 20 
MLD STP at Chhodhar. STP with a 

treatment capacity of 20 MLD is 
under construction and will be 

completed in May 2025. 
Govt. Female Hospital Ballia 
contracted for Bio-Medical Waste 
Disposal with M/s Silkon Wetfare 
Socity Plant Add Vill Banka, Post 
Bahadurganj Distt Ghazipur 275201. 

Currently there are 36.50 TPD 
MSW generated in NPP Ballia. 
The entire Municipal Solid Waste 

are processed at MSW plant 
Basantpur which capacity is 50 
TPD. 

Future Expected Status 

DPR for household Conections (14342 
households) against previously laid sewer 
line of 57 Kms is submitted for approval 
and is targeted to be completyed by May 
2026. PFR for balance sewer laying and 
household connections is already 
submitted and will be completed in two 
years from date of approval (Approval 
Awaited) 

We have written a letter and request state 
to extend its area of contact to PHC and 
sub center level Disposal of Bio-Medical 
Waste 

If the plant capacity falls short in 
future, then action will be taken to 
increase it and all the Municipal solid 
waste will be sent to the plant.. 

Responsible 
Department/ 

officers 
UP Jal Nigam 

(Urban) 
Nagar Palika 
Parishad Ballia 

Health 
Department 
Ballia 

Nagar Palika 
Parishad Ballia 

107

40918



9 

5 

6 

Legacy waste 

Industries versus 
Hazardous Waste 
STP for treating sewage from drains flowing into 
River Ganga or its 
tributaries 

Hotel /Ashrams/ Dharmshala's 
IResidentials Complexes 
abutting River Ganga or its 
tributaries 

Industries Effluent discharge 
from industries whose effluent 
flows into River Ganga or its 
tribu taries 

Regulations of Flood Plain 
Zone 

2 years ago there were 
337714.50 MT of legacy 
waste gathered at 
Mahaveer Ghat Ballia. 

NA 

There i no STP for 
treating sewage from 
drains flowing into River 
Ganga or its tributaries 

2 years ago, there were 
18 Hotels in NPP Ballia. 

No any Industries 
discharge Effluent in River 
Ganga or its tributaries 

Flood Plain Zone 
Demarcation not 
Completed 

Currently there are no legacy 
waste present in NPP Ballia. The 
entire legacy waste has been 
processed and also RDF has been 
disposed by C&DS Azamgarh 
vide letter no 104/Karya-25/4 
dated 27.01.2025. 

Currently the drain is treated 
through Bio Remediation 
method by Nagar Palika Parishad 
Ballia. The Households will get 
connected to this STP through 
Sewer Network. The six drains 
bringing sewage to Kathal Drain 
is being treated through Bio 
Remediation Method.STP with a 
treatment capacity of 20 MLD is 
under construction and will be 
completed in May 2025. 
Currently, there are 23 Hotels 
present in NPP Ballia. 

Flood Plain 
sangaii uD te ng of River 

been Cotnct Ballia has 
mpietedSpecial Secretary 

Irrigation a Vater Resources Section-4, Lucknow iseued | Government Order No. 
24/2025/107 16(WritvNGT2r-mgation-4. 

2023 Dated 29.01.2025. in 
Compliance e of Ganga river Segment -B phase le (Unnao to Ballia), Flood Plain 

Zoning of River Saryu(Ghaghra) is 
Underdresses 

In future no legacy will be gathered in 
NPP Ballia because all the solid waste 
are processed at MSW plant 
Basantpur day by day. 

DPR for household connectlons 
(14342 households) against 
previously laid sewer line of 58 Kms is 
submitted for approval and is 
targeted to be completed by May 
2026. PFR for balance sewer laying 
and household connections is already 
submitted and will be completed in 
two years from date of approval 
(Approval Awaited) 

Regular Monitoring of Hotels are 
done with respect to CTE/CTO 
guidelines planned by District 
Administration Ballia. 

It is Expected to be completed in one year 

Nagar Palika 
Parishad Ballia 

UPPCB 
Azamgarh 

UP Jal Nigam 
(Urban) 

Nagar Palika 
Parishad Ballia 

| Nagar Palika 
Parishad Ballia 

UPPCB 
Azamgarh 

Irrigation 
Department(Dr 
ainage & Gang 

Nahar) 
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12 

Afforestation /Plantation/along 
the banks of River Ganga 
itstributaries ,and flood plain 
zones 

Mining stone crushing 
in river beds and flood 
plain zones of River Ganga 
or its tributaries 

Plastic Waste 

Chief Medical Officer 
Ballia 

S00700 Plants were planted in 
313 Hectares of area on the 
bank of River Ganga and its 
tributaries ,flood plain zones 
Two mining areas have 
been approved in Ballia 
district, details of which are 
as follows. 

1-One sand mining area 
working in Tehsil 
sikanderpur ballia hasbeen 
alloted dated from 3-6-22 
to 31-5-27 

2-Second sand mining area 
still working till 03-11-25 
2 years ago, 
approximately 15.05 
Tonnes plastic waste 
had been seized in NPP 

Ballia and also a penalty 
of Rs. 458000/- was 
recovered from year 
2020 to 2023. 

aIfril atfijort 

153872 Plants were planted in 96.17 
Hectares of arca on the bank of River 

Ganga. and ,its tributaries 

1-Presently the mining lease 
approved in villagel under 
Tehsil Sikandarpur has been 
cancelled on date .04-9-24 by the 
District Magistrate due to violation of 
facts mentioned in the agreement. 
2- Still working 

A campaign to seize plastic waste 
is being carried out and penalty 
action is being taken. Currently, 
in NPP Ballia approx. 0.50 Tonnes 
plastic waste has been seized 
and also a penalty of Rs. 50000/ 
is recovered from year 2023 to 
2025. 

Cone 
U.P Jal Ngann (Uibanjb. 

S9200 Plants will be planted in 37 Hectares of 
area on the bank of River Ganga and ,its 
tributaries 

According to Government oder/lnstruction 
area should be re-alloted 

Through Inter-departmental 
coordination strategic campaign to 
target whole sellers is planned. 

Forest lother 
concerned 
department. 

Mining 
Department 

Nagar Palika 
Parishad Balia 
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SI 
No. 

2 

6 

7 

Response is matter of OA 200/2014 MC Mehta Vs. Union of India 

Suggestion 

accountability of authorities) 

District-Ballia 
COMMON RECOMMENDATION 

Monitoring of Action Plan at two-tier level:i) NMCG, ii) DGC (with 

Mapping of all rivers, wetlands, water bodies and drains-delineating buffer Demarcation of flood Plain Zone Of River Ganga ji in 
District Ballia has been done. arcas/FPZ. (as per 2016 Gangaji rejuvenation Notification). 

Divert stormwater and adopt rainwater harvesting in River Restoration Action 

Plan. 

Sustainable design of STPs/CETP-with the concept of Reuse. Recycle & 
Recovery imbibed in projcct design. 

Uninterrupted operation of exiting STPs (power supply/skilled mnan 20 MLD treatment capacity STP is under construction 

power/sewer line conncctions) Uninterupted operation of STP shall be ensured by the 

NPP after the STP gets operational. 

In case of laying new sewer lines, these should be away from High flood line 
of the rivers. Similarly pumping stations and STPs must be away from the high 

flood line to avoid any future breach or by pass. 

Calibration of all the pumps should be carried out at pumping stations (online) The instructions shall be complied with after the STP is 

and STPs to generate more reliable data on quantification of sewage. made operational. 

Timeline 

Assuming minimum dilution capacity of the rivers, only properly treated waste 

water shojld be allowed to join nalla'streams. 

STP is under construction and the same is designed as per 

the guidelines of CPHEEO manual. there is no provision 

of reuse/recycle of treated water in the current design. 

Setting up of online monitoring system (to check effluent discharge and solid 
waste dumping) in the industrial units for enforcement of prescribed standards. 

The leachate generated out of the solid waste dumping site should be further 
treated. It should be taken to the STP for further treatment before disposal. 

10 Sludge produced by STPs should go through stabilizing treat1ment, and 
resource-recovering treatment. Substandard sludge should be prohibited from 
being disposed in agricultural land and/or landfills. 

At present. there is no new scheme approved for sewer 
line. pumping stations and STP. 

Ballia. 

In present there is no Industry in Nagar Palika Parishad 
Ballia. 

Concerned 
Departnment 

Water Quality Audit should be carried out at regular intervals for all polluting In present there is no Industry in Nagar Palika Parishad UPPCB-Azamgarh 

industries. 

In present No solid wastes are dumped anywhere in NPP 
Ballia. All the solid waste is being processed at SWM 

plant Basantpur. Leachate generated from solid waste is 
being treated at ETP (Efluent Treatment Plant Basantpur) 
Instructions would be complicd by the operating agency 
(NPP) after the STP is made functional. 

Irrigation 
Department(Drainage 

& Gang Nahar) 

UP Jal Nigam 
(Urban) 

UP Jal Nigam 
(Urban) 

UP Jal Nigam 
(Urban) 

UP Jal Nigam (Urban) 

Nagar Palika 
Parishad Ballia, 

Nagar Palika 
Parishad Balia, 

UP Jal Nigam 
(Urban) 
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11 Clear all solid waste along he river banks. Complete prohibition for dumping 
of solid waste (plastic) in or atound the River Zone or any other cco-sensitive 
sites, by imposition of strict penalties through local bodies. 

12 

13 

13 

Remediation/Treatment plan for mixed drains (domestic+industrial, for eg. 
STP sludge at Bingwana reportedly had hcavy metals, similarly at Jajmau) 

14 Enhance river related development control regulations, planning norms and 
bye-laws in the Master Plan 2041. 

16 

Reuse and recycle of treated wastewater (within 3-5 kms of STP/CETP) 

Prior to awarding permission for development of new residential areas, there 
should be provision of sewerage network and STP of appropriate capacity and 
MSW processing units. 
The quality of soil where the industrial efMluents/waste are being disposed nceds 
be checked periodically to ensure the natural balance. (For eg. Goudrauli village. 
Fatehpur etc.) 
Prompt Information/warning systems must be developed to alert about poor 
water quality to the allected communities and other stakeholders. (For eg. 
information about heavy metal contamination of groundwater in 
Fatehpur/Kanpur) 

In prescent no solid waste is dumped along the river bank or any 
other eco-sensitive sites and also in past no solid waste had 
dumped along river or any other eco-sensitive sites. All the 
solid waste is being processed at SWM plant Basantpur. 

Eg. phasing out harmful chrome tanning system with something more 
ecofriendly. Or dyeing fabric with natural colors rather than chemicals. 

In present there are 06 domestic drains in NPP Ballia. All 
06 domestic drains are being trcated through 
Bioremediation mcthod. In present there are no industrial 
drains in NPP Ballia. 

At present there is no provisions for reuse/recycling of 
treated water. Provisions for the same shall be made in 
further as and when required. 

Progress-Monitoring Systems that observe the water pollution trend over time Plan is being developed for the same and will be and measure the eflectivencess of control measurcs. 
Conergence of existing inter-sectoral policies, strategies, programs and 
projccts (such as agriculturc, industry, urban development, navigation, 
fisheries), towards River Sensitive Development. 

completed till May 2026. 
Administration actively Irames the policies as and when 
necessity arises. 

Executive Engineer 
Construcion Div:son U.P Jal MioaaletihaE1 

Nagar Palika 
Parishad Ballia, 

Nagar Palika 
Parishad Ballia, 

Nagar Palika 
Parishad Ballia. 

Nagar Palika 
Parishad Ballia, 

Nagar Palika 
Parishad Ballia, 
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ftyk xaxk lfefr] esjB 
 dk;kZy; izHkkxh; funs'kd] lkekftd okfudh izHkkx@lnL; la;kstd 
                               223/1] flfoy ykbUl ] esjB ¼mÙkj çns'k½&250001 

        i=kad     4417 @5&3 (ft-xaxk-lfefr@ek.,uthVh),fnukad  02 vizSy] 2025 
 

lsok esa]                                                                    

vij ifj;kstuk funs”kd]  
jkT; LoPN xaxk fe”ku] y[kuÅ] m0iz0A 
 
 

fo’k;%& ekuuh; jk"Vªh; gfjr vf/kdj.k ubZ fnYyh esa ;ksftr ewy OA 200/2014 ,elh esgrk cuke Hkkjr la?k 
o vU; esa ikfjr vkns'k fnukad 04-03-2025 ,oa 20-03-2025 ds vuqikyu ds laca/k esa A 

 

lUnHkZ%& vkidk i=kad 464@250@,l-,e-lh-th-&;wih@15] fnukad 28-03-2025A 
egksn;] 
          

       mijksä lUnfHkZr i= }kjk izkIr funsZ”k ds vuqikyu esa fo’k;xr okafNr lwpuk fu/kkZfjr izk:iksa esa 
lEcfU/kr foHkkxksa ls izkIRk lR;kfir lwpuk ladfyr dj vkidh lsok esa vko”;d dk;Zokgh gsrq izsf’kr dh tk 
jgh gSA 

   Hkonh;] 
 
 
 

    izHkkxh; funs'kd@lnL; la;kstd] 
               ftyk xaxk lfefr]esjBA 
la[;k     4417  + @   fnukafdrA 
izfrfyfi fuEufyf[kr dks lwpukFkZ  ,oa vko';d dk;Zokgh gsrq izsf"kr %& 
1- izeq[k lfpo] Ik;kZoj.k ou ,oa tyok;q  ifjorZu foHkkx] m0iz0] y[kuÅA 
2- lnL; lfpo] mRrj izns”k iznw’k.k fu;a=.k cksMZ y[kuÅA 
3- ftykf/kdkjh@v/;{k] ftyk xaxk lfefr] esjBA 
4- eq[; fodkl vf/kdkjh@uksMy] ftyk xaxk lfefr] esjBA 
5- {ks=h; vf/kdkjh] m0iz0 iznw’k.k fu;a=.k cksMZ] esjBA 
6- Jh feFkys”k feJk] ;wfuV gsM ¼ds ,aM ih½ jkT; LoPN xaxk fe”ku m0iz0] y[kuÅA 
 

 
 
    izHkkxh; funs'kd@lnL; la;kstd] 

   ftyk xaxk lfefr]esjBA 
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Format-1 

DISTRICT GANGA COMMITTEE, MEERUT 

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs UOI and 

Ors(200/2014). 

Sr 

No. 

District 

Name 

Particulars Status Two 

Years Ago 

Current Status Future Expected Status Responsib

le 

Departme

nt/officers 

1 Meerut Sewage 323.57 MLD 6 

drains (1 

tapped,5 

untapped) 18 

STP 179 MLD 

Capacity Gap- 

189.37 MLD  

 

 

Bioremediatio

n at 

Abunala-1, 

Abunala-2 and 

Odeon drain, 

Phytoremediat

ion 

at Abunala-2 

and 

Odeon drain. 

Total Untreated Sewage is 323.57 

MLD 

Treated Sewage %:   36.84% 

Untreated Sewage%: 63.16 % 

There are total 18 STPs operating in 

Meerut. These STPs receives waste 

water through sewer network. The 

total capacity of these STPs is 

180.83 MLD and the utilization 

capacity is 131.42 MLD (Jan 25). 

The treated discharge is being 

released in Abu Nala-I& II and 

Odean Nala. It is therefore 

concluded that discharge of these 

three drains include treated water 

from STPs upto 180.83 MLD or 

less. It is now proposed that the 

treated discharge will be diverted to 

irrigation channel for reuse. 

Presently bioremediation is 

stopped since July 2024 

Abu Nala-I& II and Odean 

drains will further be tapped to 

220 MLD STP at Kamalpur 

(Under Construction) and 

proposed 65 MLD STP 

(process on going). The rest of 

the drains either does not 

require tapping/treatment or 

require CETP instead of STP. 

One drain namely saini drain 

(2.8 MLD) is acknowledged 

by CPCB for CETP 

requirement. With completion 

of Two STPs (one under 

construction and Other under 

planning) the entire sewage of 

Meerut city will get treated by 

10 Feb. 2027. 

1. 

Executive 

Engineer-

Jal Nigam  

 

2. RO 

Pollution 

UPPCB 

Meerut 

 

3. 

ADM(E)/i

ncharge 

officer 

local 

bodies 

Meerut. 

2 Bio- 

Medical 

Waste 

BMW  

HCF-1252 

 

Waste 

generated- 

1587.5kg/day 

 

Treated- 

CBWTF 

No of HCF: 1396 
No of Beds: 16580 
Total BMW Generated: 
1770kg/day approx  
Total BMW Treated: 1770kg/day  
Total Untreated BMW: 0 
01 CBWTF located in district 
Meerut (M/s Synergy waste 
management Pvt.Ltd. Subharti 
puram Meerut.) 

 

 

 

- 

Chief 

Medical 

Officer-

Health  

Departme

nt  Meerut 

3 Municipal 

Solid 

Waste 

MSW 

generation- 

740-800 MT 

 

Treatment-150 

TPD 

 

GAP- 650 

TPD 

C&D waste: 

40TPD 

TMSW Waste generation: 1000 

TPD 

 

C&D waste: 47.967 TPD including 

all ULBs and Nagar Nigam 

 

All the ULBs have processing 

facility for the disposal their MSW 

waste. In line of the city's long -

terms waste management goals, 

Meerut Municipal Corporation has 

Partnered with NTPC Vidyut 

Vyapar Nigam to develop a 900  

TPD MSW to waste to Charcoal 

(torrefaction) plant Facility in 

Gawari Meerut.  

 

 Total C&D Waste generation: 

47.967 TPA 

 

 

1. C&D waste processing 

facility of 100TPD is 

proposed. All the ULBs have 

proposed for agreement with 

this facility for the disposal 

their C&D waste.             

2.The facility will be built on 

a15-acre site and will initially 

process 700 TPD of mix 

Municipal Solid waste. With 

future expansion plans to add 

200 TPD capacity. An MOU 

has been signed to formalize 

this partnership for the 

development operation and 

maintenance of this plant, 

which will   contribute to the 

city's waste management 

objective and enhance its 

waste to energy capabilities.  

 

 

 

1. 

Municipal 

Commissi

oner 

Nagar 

Nigam 

Meerut 

 

2. RO 

Pollution 

UPPCB 

Meerut 

 

3. 

ADM(E)/i

ncharge 

officer 

local 

bodies 

Meerut. 
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4 Legacy 

waste 

Legacy waste- 

1.10lac 

MT+1.70MT 

 

Treatment-3 

lac MT 

remediated 

Total 19 Sites, Total Legacy Waste: 

1626920.75 Tons 

Total Sites remdiated-03 

  

Total Legacy Waste Remediated-

231500 Tons 

 

Balance sites to be remediated by-

17 

Disposal of legacy waste of all 

municipal bodies will be given 

by DEC 2026. 

 

1. 

Municipal 

Commissi

oner 

Nagar 

Nigam 

Meerut 

 

2. RO 

Pollution 

UPPCB 

Meerut 

 

3. 

ADM(E)/i

ncharge 

officer 

local 

bodies 

Meerut. 

5 Industries 

versus 

Hazardous 

Waste 

HZW 

Industries-89 

Waste 

generated-

72322.867 

MTA (all 

treated) 

 

disposal- 

TSDF 

HZW Industries-95 

Waste generated-86838.984 MTA 

(all treated) 

 

disposal- TSDF 

 

 

 

 

 

All the hazardous waste 

generating units are allowed to 

operate only in condition that 

they have valid authorisation 

from UPPCB. 

RO-

UPPCB 

MEERUT 

6 STP for 

treating 

sewage 

from 

drains 

flowing 

into River 

Ganga or 

its 

tributaries  

Total STPs-18 

Chlorination 

system 

installed at 

04STPs, 

Chlorination 

System 

installation 

under process 

at 10 

STPs. 

There are total 18 STPs operating in 

Meerut. These STPs receives waste 

water through sewer network. The 

total capacity of these STPs is 

180.83 MLD 

220 MLD STP at Kamalpur 

(Under Construction) and 

proposed 65 MLD STP 

(process on going). Entire 

sewage of Meerut city will get 

treated by 10 Feb. 2027. 

1. 

Executive 

Engineer 

Jal Nigam 

 

2. RO 

Pollution 

UPPCB 

Meerut 

 

. 

7 Hotel 

/Ashrams/ 

Dharmshal

a’s/Reside

ntials 

Complexes 

abutting 

River 

Ganga or 

its 

tributaries   

There were No 

Hotel 

/Ashrams/ 

Dharmshala’s/

Residentials 

Complexes 

abutting River 

Ganga or its 

tributaries   

There are no Hotel /Ashrams/ 

Dharmshala’s/Residentials 

Complexes abutting River Ganga or 

its tributaries  

Not to be allowed in future 

also. 

DPRO-

Panchayat 

Departme

nt . 

8 Industries 

Effluent 

discharge 

from 

industries 

whose 

effluent 

flows into 

River 

Ganga or 

its 

tributaries   

Units-51 

Effluent 

discharge- 

24039KLD 

Treatment 

24039 KLD 

 

Total Nos. Industries : 54 

Daily effluent discharge : 

26439KLD   

Treatment Facility : 26439 KLD 

OCEMS- installed 

GAP-0 

 

 

 

- 

 

 

 

 

 

 

 

 

 

 

RO 

Pollution 

UPPCB 

Meerut 
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9 Regulation

s of Flood 

Plain Zone 

FPZ-612 

pillars 

FEBRUARY 

24 

30148 

 

Completed in 

right bank of 

Ganga river 

i.e. 612 Nos. 

of Pillars in 

Distt. Meerut 

 

 There is no issues of E-flow of 

River Ganga in the District Meerut 

 

 

 Irrigation 

Departme

nt(Draina

ge & 

Gang 

Nahar) 

10 Afforestati

on 

/Plantation

/along the 

banks of 

River 

Ganga 

,itstributari

es ,and 

flood plain 

zones 

FY 2023-24, 

approx. 9520 

plantations 

done along the 

banks of River 

Ganga, its 

tributaries. 

FY 2024-25, approx. 12580 

plantation done along the banks of 

River Ganga ,its tributaries. 

FY 2025-26 approx. 9000 

plantation expected to be done 

along the banks of River 

Ganga ,its tributaries. 

DPRO-

Panchayat 

Departme

nt . 

11 Mining 

and stone 

crushing in 

river beds 

and flood 

plain zones 

of River 

Ganga or 

its 

tributaries  

NIL 

 

 

No area under mining due to 

Wildlife sanctuary area. 

---- Mining 

Departme

nt 

12 Plastic 

Waste  

8.94 TON 5.21 TON Instructions have been issued 

to all bodies to reduce plastic 

waste and fines are being 

imposed and continuous 

awareness campaigns are 

being run and 10 MRF centres 

established for disposal of 

plastic waste by Nagar Nigam. 

 

1. 

Municipal 

Commissi

oner 

Nagar 

Nigam 

Meerut 

 

2. 

ADM(E)/i

ncharge 

officer 

local 

bodies 

Meerut. 
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Format-2 

DISTRICT GANGA COMMITTEE, MEERUT 

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs UOI and Ors 

(200/2014). 

Sr. 

No 

Recommendation Provided Timeline for Completion Responsible 

Department/officers 
1 Monitoring of Action Plan at two-tier level: i) NMCG; ii) DGC (with 

accountability of authorities) 
- - 

2 Mapping of all Rivers, wetlands, water bodies and drains- delineating buffer 

areas/ FPZ (as per 2016 Gangaji rejuvenation Notification). Divert 

stormwater and adopt rainwater harvesting in River Restoration Action Plan. 

- - 

3 Sustainable design of STPs/ CETP- with the concept of Reuse, Recycle & 

Recovery imbibed in project design. 

All 15th ULB (Except Nagar 

Nigam) the process of STP 

plant will be completed by 

March 2026 

 

Concerned Executive 

Officer 

4 Uninterrupted operation of exiting STPs (power supply/skilled man 

power/sewer line connections) 

All 15th ULB (Except Nagar 

Nigam) the STP plant has not 

been installed yet so there is 

no connection 

& The process of STP plant 

will be completed by March 

2026. 

Concerned Executive 

Officer 

5 Calibration of all the pumps should be carried out at pumping stations 

(online) and STPs to generate more reliable data on quantification of 

sewage. 

None Concerned Executive 

Officer 

6 In case of laying new sewer lines, these should be away from High flood 

line of the rivers. Similarly pumping stations and STPs must be away from 

the high flood line to avoid any future breach or by- pass. 

There is no sewer line in all 

ULB. 

Concerned Executive 

Officer 

7 Water Quality Audit should be carried out at regular intervals for all 

polluting industries. 
- - 

 Assuming minimum dilution capacity of the rivers, only properly treated 

waste water should be allowed to join nalla/ streams. 
- - 

8 Setting up of online monitoring system (to check effluent discharge and 

solid waste dumping) in the industrial units for enforcement of prescribed 

standards. 

OCEMS is installed in all 

GPIs units 

RO- UPPCB 

9 The leachate generated out of the solid waste dumping site should be further 

treated. It should be taken to the STP for further treatment before disposal. 

All 15th ULB (Except Nagar 

Nigam) the process of STP 

plant will be completed by 

Dec. 2026. 

 

Concerned Executive 

Officer 

10 Sludge produced by STPs should go through stabilizing treatment, and 

resource-recovering treatment. Substandard sludge should be prohibited 

from being disposed in agricultural land and/or landfills. 

All 15th ULB (Except Nagar 

Nigam) the process of STP 

plant will be completed by 

Dec. 2026. 

 

Concerned Executive 

Officer 

11 Clear all solid waste along the river banks. Complete prohibition for 

dumping of solid waste (plastic) in or around the River Zone or any other 

eco-sensitive sites, by imposition of strict penalties through local bodies. 

All 15th ULB (Except Nagar 

Nigam), no river in any area 

of the district. There are no 

dumps near any water body 

or drain. Inspection is done 

by the team of ULBA from 

time to time 

Concerned Executive 

Officer 

12 Remediation/Treatment plan for mixed drains (domestic industrial, for eg. 

STP sludge at Bingwana reportedly had heavy metals, similarly at Jajmau) 

All 15th ULB (Except Nagar 

Nigam) process of STP plant 

will be completed by Dec. 

2026. 

Concerned Executive 

Officer 

13 Reuse and recycle of treated wastewater (within 3-5 kms of STP/СЕТР)    The process of STP plant 

will be completed by Dec. 

2026. 

Concerned Executive 

Officer 

14 Enhance river-related development control regulations, planning norms, and 

bye-laws in the Master Plan 2041. 
  

15 Prior to awarding permission for development of new residential areas, there 

should be provision of sewerage network and STP of appropriate capacity 

and MSW processing units. 

   The process of STP plant 

will be completed by Dec. 

2026. 

Concerned Executive 

Officer 
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16 The quality of soil where the industrial effluents/ waste are being disposed 

needs be checked periodically to ensure the natural balance. (For eg 

Goudrauli village, Fatehpur etc) 

- - 

17 Prompt Information/ warning systems must be developed to alert about poor 

water quality to the affected communities and other stakeholders. (For eg. 

information about heavy metal contamination of groundwater in Fatehpur 

Kanpur) 

- - 

18 Progress- Monitoring Systems that observe the water pollution trend over 

time and measure the effectiveness of control measures. 
- - 

19 Convergence of existing inter-sectoral policies, strategies, programs and 

projects (such as agriculture, industry, urban development, navigation, 

fisheries), towards River-Sensitive Development. 

 

Eg. phasing out harmful chrome tanning system with something more eco-

friendly. Or dyeing fabric with natural colors rather than chemicals. 

- - 
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Environment Section-7 <envsection7@gmail.com>

200\2014
2 messages

dfo baghpat <dfobaghpat@gmail.com> Tue, Apr 1, 2025 at 4:18 PM
To: "envsection7@gmail.com" <envsection7@gmail.com>, ms <ms@uppcb.in>

DFO Baghpat
Near Baghpat sugar mill
Baghu, Meerut road
Baghpat
PIN 250609
email id: dfobaghpat@gmail.com
phone: 0121-2222860

MC_MEHATA_FORMAT_200_2014[1.4.25].pdf
135K

dfo baghpat <dfobaghpat@gmail.com> Wed, Apr 2, 2025 at 3:15 PM
To: "envsection7@gmail.com" <envsection7@gmail.com>, ms <ms@uppcb.in>

[Quoted text hidden]
[Quoted text hidden]

MC Mehta.pdf
177K
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https://www.google.com/maps/search/Meerut+road+Baghpat+PIN+250609?entry=gmail&source=g
https://www.google.com/maps/search/Meerut+road+Baghpat+PIN+250609?entry=gmail&source=g
https://www.google.com/maps/search/Meerut+road+Baghpat+PIN+250609?entry=gmail&source=g
mailto:dfobaghpat@gmail.com
https://mail.google.com/mail/u/0/?ui=2&ik=44ed62c9ff&view=att&th=195f0f7741f14bef&attid=0.1&disp=attd&realattid=f_m8ydh0cs0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=44ed62c9ff&view=att&th=195f0f7741f14bef&attid=0.1&disp=attd&realattid=f_m8ydh0cs0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=44ed62c9ff&view=att&th=195f5e4dff72a219&attid=0.1&disp=attd&realattid=f_m8zqqg6j0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=44ed62c9ff&view=att&th=195f5e4dff72a219&attid=0.1&disp=attd&realattid=f_m8zqqg6j0&safe=1&zw
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